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“(b) In the Union Territory of
Delhj, until recently, theére was no
linkage between the retailers and the
oil companies’ agents for the distribu-
tion of kerosene. Since the 16th
March, 1879, the Dethi.Administration
have linkad.the kerosene retallers to
some specified agent in order to ensure
more equitable distribution,

(¢) Ag indicated above, the problem
of distribution arose because of non-
linkage of the retailers with the oil
companies’ agents. This system has
now been changed by the Delhi Ad-
‘ministratinn.

(d) Already answered in (c) above.

(e) According to the information
received from the Delhi Administra-
tion, no scarcity of kerosene oil is
being felt now.

Three Distinet lists for Bulk Druzs
for three District Sectors

*606. DR, P. V, PERIASAMY: Will
the Minister of PETROLEUM, CHE~
MICALS AND ¥FERTILIZERS be
pleased to state:

(a) whether Government have gone
up three Distinct lists of bulk drugs
for three distinet gectors in the coun
try; and

(b) it so, the details thereof?

’I‘HE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N. BAHUGUNA): (a)
Yes. Sir. List I contains items re-
served for the Public Sector, List II
items open to only the Public and

_Indian Sectarsmdl.istmitems open
fo all sectors;

(b) Detailg are gavilable in Annex-
ure [ to the Statement laid on the
Table of the Lok Sabhaon 28th March
178 containing ‘Government decislon
on . the recomimendations of the
. (Hathi) Committee an the Dmxs and

-.Pbmmticgl Industry, - L
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Flouting of Guidelines on Salaries of
Executives by Large Industrial
Housey

*608. SHR; P. K. KODIYAN:
SHRI SURENDRA BIKRAM:

Wil} the Minister of LAW, JUS-,
TICE AND COMPANY A!'FMRS be
pleased to state:

(a) whether it i3 a fact thet some i
of the leading large industrial houses
have flouted the guildeliney issued by
the Department of Comipany Affairs





